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apply to other kinds of manuscripts | also.

SHIU B. B. SHARMA: How is this
going to be beneficial to the people—
this National Fundamental Education
Centre and the National Centre for
Research in Basic Education?

to Questions 2032

the constitution of such a Commission is

being made in the States Reorganisation
Bill.]
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MR. CHAIRMAN: That relates to
the previous question.
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t [DELIMITATION OF CONSTITUENCIES
FOR NEXT GENERAL ELECTION

*285. SHRI NAWAB SINGH CHAU-
HAN: Will the Minister for HoMi.
AFFAIRS be pleased to state whether'
Government propose to delimit the
constituencies again for the next General
Elections and if so, when and in what
wav'l

wAt  qg-wd HAwm (s o
gde  F@WR) : AW A
fat & ofim @@ F§a aw
wM F A, faaer e W gl
AT, TR AT W g9
fa=mz & st qaired & wmare a7 fratse
AT FT, TGl ATIATAT &1, T T
FEM | UF ATENT & 909 Ht 2qaeq(
ST gAdeT faer | & 51 wWr 3 )
t{THE MINISTER IN THE MINISTRY
OF HOME AFFAIRS (SHRI B. N. DATAR)
: As soon as possible after the States
Reorganisation Bill has been passed into
law, it is proposed to constitute a
Delimitation Commission, which will
undertake  the  re-delimitation  of
constituencies, to the extent to which this
may be necessary as a result of
reorganisation. Provision for

fEnglish translation.

SHRI B. N. DATAR: The Bill is under
finalisation. It has to be sent to the State
Governments and then )t will be
introduced in Parliament.

SHRI B. C. GHOSE: What time will all
these processes take? That was the
question. When does the hon. Minister
think that all these processes will be
completed?

SHRI B. N. DATAR: As early as
possible.
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SHRIB. N. DATAR: It will be sent very
soon. It is in the last stages of finalisation.

SHRI D. NARAYAN: But 'very soon'
has no meaning.

MR. CHAIRMAN: They are all trying
to anticipate whether al. these things
would be completed by the time of the
next general elections.

SHRI B. N. DATAR: We have kept that
particular date "before us and we are
anxious that this should be done in time.

DrR. RAGHUBIR SINH: What is the
date of the general elections?

SHRIB. N. DATAR: 1957.

DRrR. RAGHUBIR SINH: May I know if
the Election Commission has not laid
down a certain time schedu e to be
adhered to before the elections can be held
and may I know whether this programme
can be carried out during this period?

SHRI B. N. DATAR: We have got a
time table and we are working as far as
possible according to schedule and it is
expected that the elections will be held
early next year.
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SHRIB. N. DATAR: I am not aware of it.

SHRIN. D. M. PRASADARAQO: Is it a fact
that delimitation of consti-tuenties of
Scheduled Castes is still going on?

SHRI B. N. DATAR: So far as that question
is concerned, the Government propose to
place before Parliament a Bill for amending
the Scheduled Castes and Scheduled Tribes
Orders. After the Bill is passed into law, that
will also be taken into account.
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t [PAPERS OF HISTORICAL IMPORTANCE
FOUND IN THE OLD HISTORICAL RECORDS OF
JAIPUR

*286. SHRINAWAB SINGH CHAU-HAN:
Will the Minister for EDUCATION be pleased
to state:

(a) whether it is a fact that recently some
papers relating to Moghul period and some
other papers of historical importance were
found among the old historical records of
Jaipur; and

(b) if so, what are these papers?]
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to Questions 2034
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{{THE DEPUTY MINISTER  FOR

EDUCATION (DRr. K. L. SHRIMALI): (a)
Yes.

(b) These consist of Farmans and letters
issued by the Moghul Emperors to the Rajput
rulers and akhbars or,news letters of the same
period.]
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tEnglish translation.



